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- INTHE COURT OF SH. VISHAL SINGH, ASJ-03

WEST DISTRICT, TIS HAZARI COURTS: DELHI

,:‘ State Vg, 1. Vinod Mahto

2. Manoj Mahto
FIR No. 159/16

PS Patel Nagar
Uls. 302/325/34 IpC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. Ashish Aggarwal, Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report received from the Jail Superintendent.

Report received from the I0/SHO, PS Patel Nagar.

TCR be called from the concerned Court.

Put up with trial court record on 12/06/2020. <\§/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Wb -
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

State Vg, 1. Vinod Mahto

2. Manoj Mahto
FIR No. 159/16

PS Patel Nagar
Urs. 302/325/34 1pC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.
Present : Ld. Addl. PP for the State.

Sh. Ashish Aggarwal, Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.
Report received from the Jail Superintendent.

Report received from the IO/SHO, PS Patel Nagar.

TCR be called from the concerned Court.

Put up with trial court record on 12/06/2020. (\Q/l

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SINGI, AS.
1LHI

WEST DISTRICT, TIS HAZARI COURTS: DI

State Vs. Aamir Khan

FIR No. 326/16

PS Vikas Puri

U/s. 302/307/452/427/147/148/149/34/1208 IPC

09.06.2020
hear applications for

d is on duty as Designated Court to
{ criteria laid down by

on the basis 0

The court of undersigne
per office order dated

interim bail preferred by panel lawyers of DSLSA
Hon'ble High Powered Committee of Delhi High Court, as

19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. S.P. Sharma,Counsel for applicant/accused.
d 30/05/2020 of Ld. ASJ, West

Case file received by transfer vide order date
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report be called from the Jail Superintendent.

Report be called from the IO/SHO, PS Vikas Puri.

Ui =g TCR be called from the concerned Court. M

Put up with trial court record on 12/06/2020.
(VISHAL SINGH)

AL SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS

09.06.2020

Scanned with CamScanner
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State v

INTHE COURT OF S1. VISHAL SINGH, ASJ-03
X WEST DISTRICT, TIS HAZARI COURTS: DELHI

. SeSunny @ ol
VIR No, 8O/ 14

S Rajowi Garden
Li/s, 3027307734 10

09,006,200

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by pancl lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of L. District & Sessions Judge, West.

Present : Ld. AddL PP for the State.

Sh. Kuldeep Singh,Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report be called from the Jail Superintendent.

Report be called from the I0/SHO, PS Rajouri Garden.

TCR be called from the concerned Court,

Put up with trial court record on 12/06/2020. (\JQ/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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SH. VlSIlAl SINGH, ASJ-03
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

State Vs. H amir @ Amir Paiya
FIR No. 698/19

PS Rajouri Garden
Uls. 392/394/307/34 1PC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. Hasibuddin, Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report be called from the Jail Superintendent.

Report be called from the IO/SHO, PS Rajouri Garden.

TCR be called from the concerned Court. -
e Put up with trial court record on 12/06/2020. r\/@/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SIN
WEST DISTRICT, TIS HAZARI COUR

State Vs. Lalit Chandna
FIR No. 318/17

PS Molti Nagar

Ufs. 302/394/397/34 IPC

09.06.2020

icati for
The court of undersigned is on duty as Designated Court.to hezfr a.plill.cdll(;((’:vsn ol
interim bail preferred by panel lawyers of DSLSA on the basis of criteria al.d !
Hon'ble High Powered Committee of Delhi High Court, as per office OI er d¢
19/05/2020 of Ld. District & Sessions Judge, West.

Ld. Addl. PP for the State.

sei for applicantlaccused.
r vide order dated 30/05/2020 of Ld. ASJ, West

Present :
Sh. Yogesh Sharma,Coun

Case file received by transfe
nding that the present application falls under

District, THC, upon the understa
criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.
Report be called from the Jail Superintendent.

Report be called from the IO/SHO, PS Moti Nagar.

- k&""x'/
TCR be called from the concerned Court.

Put up with trial court record on 12/06/2020. !
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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o \il::r}}m C'()UR'I‘ OF SH. VISHAL SINGH, ASJ-03
“ST DISTRICT, TIS HAZARI COURTS: DELHI

State Vs. Deepans
‘ S. panshu @ Py
FIR No. 468/15 .

PS Patel Nagar
Uls. 302/394/397/41 | TPC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions Judge, West.

Present : L.d. Addl. PP for the State.
Sh. A.K. Gupta, Ld.Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.
Report received from the Jail Superintendent.
Report be called from the IO/SHO, PS Patel Nagar.

TCR be called from the concerned Court.

Put up with trial court record on 12/06/2020. (\1/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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State Vs. Indr

FIR N
PS Moti N

IN THR COURT op
WEST l)lS'l‘RlC'l‘, TI

a Devi

0.295/10

agar

Urs. 302734 1pc

09.06.2020

The court of unde

interim baj preferred by panel |
Hon'ble High Powered Comimi
19705/2920 of 1.4, District & Ses

Present :

sions Judge, West.
Ld. Addl. PP for the State.

SH. VISHAL SINGH, ASJ-03
S HAZARI COURTS: DELHI

rsigned is on duty as Designated Court to hear applications for
awyers of DSLSA on the basis of criteria laid down by
ttee of Delhi High Court, as per office order dated

Sh. Vipul Shrivastav, Sh, Rajender Vais, Sh. Aditya Sharda, Ld. Counsel for

applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West

District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.

Report received from I0/SHO PS Mianwali Nagar.

Report be called from the Jail Superintendent.
TCR be called from the concerned Court.

Put up with trial court record on 12/06/2020.

(VISHAL BINGH)

SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner



IN THE COURT OF SH. VISHAL SINGH, ASJ-03
W WEST DISTRICT, TIS HAZARI COURTS: DELHI

Bail application

State Vi, Jagdish

FIR No. 115/19

PS Anand Parbat

U/s. 498A/304B/34 IPC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions J udge, West.

Present : Ld. Addl. PP for the State.

Sh. Kanwarpreet Singh, Ld. Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ , West
District, THC. upon the understanding that the present application falls under criteria
laid down by Hon'ble High Powered Committee of Delhi High Court for grant of

interim bail.
Report received from the IO/SHO PS Anand Parbat.

Report received from Jail Superintendent.
TCR be called from the concerned Court.

Put up for 12/06/2020.

(VISHAL SINGH)

Wb - SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

Application No. 413/2020
State Vs. Sudhir Kumar
FIR No. 463/18

PS Nihal Vihar

U/s. 304B/498A/34 TPC

09.06.2020

urt to hear applications for
basis of criteria laid down by
per office order dated

The court of undersigned is on duty as Designated Co
interim bail preferred by panel lawyers of DSLSA on the
Hon'ble High Powered Committee of Delhi High Court, as
19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. Ramesh Chander L.d. Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08. West

District, THC, upon the understanding that the present application falls under criteria

laid down by Hon'ble High Powered Committee of Delhi High Court for grant of

interim bail.
Report received from the Jail Superintendent.

Report be called from I0/SHO PS Nihal Vihar.

LIV TCR be called from the concerned Court. Q/

Put up for 12/06/2020. (\/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
T1S HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HA 7ZARI COURTS: DELHI

Application No. 597/2020
State Vs. Himanshu Tyagi @ Hunny
FIR No. 353/17

PS Mundka

Uls. 307/34 IPC & 25/27 Arms Act.

09.06.2020

The court of undersigned is on duty
interim bail preferred by panel lawyers 0
Hon'ble High Powered Committee of Delhi

as Designated Court to hear applications for

f DSLSA on the basis of criteria laid down by
High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.

Present :

-9\)’/

\">\'° )

1.d. Addl. PP for the State.

Sh. B.P. Sharma, Ld. Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08, West

District, THC, upon the understanding that the present application falls under criteria

laid down by Hon'ble High Powered Committee of Delhi High Court for grant of

interim bail.
Report received from the Jail Superintendent.
Report be called from [0/SHO PS Mundka

TCR be called from the concerned Court.
Put up for 12/06/2020.

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner



SH. VISHAL SINGH, ASJ-03

IN THE COURT OF
ARI COURTS: DELHI

WEST DISTRICT, TIS HAZ

Application No. 690/2020
State Vs. Munna Paswan
FIR No. 533/17

PS Kiriti Nagar

U/s. 302/34 IPC

09.06.2020
ar applications for

iteria laid down by

The court of undersigned is on duty as Designated Court to he
ffice order dated

interim bail preferred by panel lawyers of DSLSA on the basis of cr
Hon'ble High Powered Committee of Delhi High Court, as per 0

19/05/2020 of Ld. District & Sessions Judge, West.

Ld. Addl. PP for the State.

Present :
Sh. Rajan Bhatia Ld. Counsel for app]icant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. AST -08, West
District, THC, upon the understanding that the present application: falls under criteria
Jaid down by Hon'ble High Powered Committee of Delhi High Court for grant of
interim bail.
Report reveived from 10/SHO PS Kirti Nagar
Report be called from the Jail Superintendent.
TCR be called from the concerned Court,
vum Put up for 12/06/2020. (M
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
WA TIS I{A;}ig{-loé(;\l;:ls’rg
09.06.2020

Scanned with CamScanner



IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

Application No. 733/2020

State Vs. Himanshu Tyagi

FIR No. 353/17

PS Mundka

U’s. 307/34 IPC & 25/27 Arms Act.

09.06.2020

o hear applications for
f criteria laid down by
der dated

The court of undersigned is on duty as Designated Court t
interim bail preferred by panel lawyers of DSLSA on the basis o
Hon'ble High Powered Committee of Delhi High Court. as per office or

19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. Rajan Bhatia Ld. Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08, West
District, THC. upon the understanding that the present application falls under criteria

laid down by Hon'ble High Powered Committee of Delhi High Court for grant of

interim bail.

Report reveived from the Jail Superintendent.
~ Report received from IO/SHO PS Mundka
TCR be called from the concerned Court.
Put up for 12/06/2020. \f

(VISHAL SINGH)

A SPECIAL DESIGNATED
COURT. DELHI

ASJ-03. WEST.

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT or

A QM SI’I. ‘7 ., \ N N
WEST DISTRICT, o ISHAI SINGH, ASJ-03

S HAZARI COURTS: DELHI

State Vg Panka:

. > Pankaj @ Dinee
FIR No. IOS/ISJ Inesh
5 :

PS Miyawqlj Nagar
U/s. 307/34 1pe 25/27

I'he court of undersigned is op duty

;l;tcn::nr l)ui.l Preferred by panel lawyers of DSLSA on the basis of criteria laid down by
(()n_) ¢ ngl} Powered Committee of Delhi High Court, as per office order dated
19/05/202¢ of Ld. District & Sessions Judge, West.

Present - Ld. Addl. pp for the State.

Sh. Rajan Bhatia Ld. Counsel for applicant/accused,

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08, West
District, THC, upon the understanding that the present application falls under criteria
laid down by Hon'ble High Powered Committee of Delhi High Court for grant of
interim bail.

Report reveived from Jail Superintendent.

Report received from the 10/SHO PS Miyawali Nagar

TCR be called from the concerned Court, '
Put up for 12/06/2020). (\)/
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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01? »SH. VISHAL SINGH, ASJ-03
» TIS HAZAR] COURTS: DELH]
Bai applicatiop 603/20)

State Vg Amit @ Meety
FIR No. 385/16

PS Ranholg
Uls. 302/404/34 IPC

09.06.2020

Tt - A

i :e .court.of undersigned is op duty as Designated Court to hear applications for
- cr‘lm bal} preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of

. Delhi High Court, as per office order dated
19/05/2020 of 1.4, District & Sessions Judge, West.

Present Ld. AddL PP for the State.
Sh. Akshay Shokin, Ld. Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08. West
District, THC, upon the understanding that the present application falls under criteria
laid down by Hon'ble High Powered Committee of Delhi High Court for grant of
interim bail,
Report received from the I0/SHO PS Ranhola.
Report received from Jail Superintendent.
TCR be called from the concerned Court.
Put up for 10/06/2020. (\Q/
(VISHAL SINGH)
SPECIAL DESIGNATED
o\l COURT, DELHI

ASJ-03, WEST,
TIS HAZARI COURTS

09.06.2020

Scanned with CamScanner
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/ IN THE COURT OF SH. VISHAL SINGH, AS]J-03
6:‘ WEST DISTRICT, TIS HAZARI COURTS: DELHI

#te Vs, Sudeep Kumar

~FIR No. 62/18

PS Rajouri Garden
U/s. 302/147/149/120B 1pC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.
Present : Ld. Addl. PP for the State.
Sh. Pravesh Dabas,Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of ILd. ASJ, West

District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.

Report received from the JO/SHO, PS Rajouri Garden.
Report be called from the Jail Superintendent.

TCR be called from the concerned Court.

Put up with trial court record on 10/06/2020. M

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner



X \l\[,\l, Ivl"ll"l Cf)‘UR'l‘ OF SH. VISHAL SINGH, ASJ-03
EST DIS'I RICT, TIS HAZARI COURTS: DELHI

State Vs. Yeshu @ Rajbir

FIR No. 375/09

PS Nangloi

U/s. 302/120B IPC & 25 A. Act.

09.06.2020

Tfhe fourl of undersigned is on duty as Designated Court to hear applications for
nterim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by

Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions Judge, West.

Present : L.d. Addl. PP for the State.

Sh. Pardeep Khatri,Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report be called from the Jail Superintendent.

Report be called from the I0/SHO, PS Nangloi.

TCR be called from the concerned Court.

s Put up with trial court record on 10/06/2020. <\%/
L

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner



/,_/ IN THE COURT OF SH. VISHAL SINGH, AS]J-03
- WEST DISTRICT, T1S HAZARI COURTS: DELHI

4

State Vs. Abhishek Bhardwaj
FIR No. 1763/15

PS Rajouri Garden

U/s. 302/201 IPC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on {he basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.
Present : Ld. Addl. PP for the State.

Ms. Archana Sharma,,Counsel for applicant/accuscd.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West

District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.
Report be called from the Jail Superintendent.

Report be called from the I0/SHO, PS Rajouri Garden.

gL ' TCR be called from the concerned Court.

\0\\0 )

Put up with trial court record on 10/06/2020. "\Q/

(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS

09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

State Vs. Raj Kumar @ Bally
FIR No. 294/17

PS Mianwali Nagar

U/s. 302/307 IPC

09.06.2020

:l‘he court of undersigned is on'duty as Designated Court to hear applications for
mterim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.
Present : Ld. Addl. PP for the State.

Sh. Ravi Soni, Ld. Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ,
West District, THC, upon the understanding that the present application falls

under criteria laid down by Hon'ble High Powered Committee of Delhi High
Court for grant of interim bail.

Report received from 10/SHG PS Mianwali Nagar.

Report received from the Jail Superintendent.

TCR be called from the concerned Court.

Put up with trial court record on 10/06/2020.

- (VISHAL SINGH)
i 0\\7 . SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS

09.06.2020

Scanned with CamScanner



// WEST DIST

IN THE URT
* COURT OF SH. VISHAL SINGH, ASJ-03

RICT, TIS HAZARI COURTS: DELHI
State V. Sunil' @
FIR No. 29/11

PS Crime Branch Wegt

U/s. 186/307/353/34 IPC & 25/27 A.Act

Teja

09.06.2020

The court l
e ba“Oi m;dersngned is on duty as Designated Court to hear applications for
preferred by panel lawyers of DSLSA on the basis of criteria laid down by

H )
190/3-ble High Powered Committee of Delhi High Court, as per office order dated
5/202) of Ld. District & Sessions Judge, West.

Present : L.d. Addl. PP for the State.

Ms. Seema Gupta,Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.
Report be called from the Jail Superintendent.

Report be called from the TO/SHO, PS Crime Branch, West.

TCR be called {from the concerned Court.
Put up with trial court record on 10/06/2020. (\K
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

Scanned with CamScanner
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

State Vs. Manjit Dabas @ Kalu

/" FIR No. 876/17

PS Ranhola
U/s. 302/308/323/148/149/174A/34 1PC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld; Addl. PP for the State.
Sh. D.V. Goel, Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upen the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.
Report be called from the Jail Superintendent.

Report be called from the IO/SHO, PS Ranhola.

TCR be called from the concerned Court.
Put up with trial court record on 10/06/2020. C\ K
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT. DELHI

ASJ-03, WEST,
TIS HAZARI COURTS
(9.06.2020
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IN THE COURT OF SH. VISHAL SINGH, AS]J-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

Application No. 505/2020
State Vs. Faizan Ahmed
FIR No. 372/18

PS Nangloi

U/s. 498A/304B/377/34 IPC

09.06.2020

The court of undersigned is on duty as Designated Court to hear applications for
interim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by
Hon'ble High Powered Committee of Delhi High Court, as per office order dated

19/05/2020 of Ld. District & Sessions Judge, West.

Present :

9\‘0 '

Ld. Addl. PP for the State.
Sh. Mohd. Abid Ld. Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ -08, West
District, THC, upon the understanding that the present application falls under criteria

laid down by Hon'ble High Powered Committee of Delhi High Court for grant of

interim bail.
Report received from IO/SHO PS Nangloi.

Report received from the Jail Superintendent.

TCR be called from the concerned Court. \Q/\/

Put up for 10/06/2020.
(VISHAL SINGH)
SPECIAL DESIGNATED
COURT, DELHI
ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020
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IN THE COURT OF SH. VISHAL SINGH, ASJ-03
WEST DISTRICT, TIS HAZARI COURTS: DELHI

‘;‘}talc Vs. Raman
FIR No. 62/18

PS Rajouri Garden
U/s. 302/147/149/120B IPC

09.06.2020

\

0 .
The court of undersigned is on duty as Designated Court to hear applications for

N interim bai! preferred by panel lawyers of DSLSA on the basis of criteria laid down by

Hon'bie High Powered Committee of Delhi High Court, as per office order dated

J 19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

—> Sh. Pravesh Dabas,Counsel for applicant/accused.
Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under

criteria laid down by Hon'ble High Powered Committee of Delhi High Court

for grant of interim bail.
Report received from the IO/SHO, PS Rajouri Garden.

Report be called from the Jail Superintendent.

g TCR be called from the concerned Court.
Put up with trial court record on 10/06/2020. (\&/
(VISHAL SINGH)

\O\b . SPECIAL DESIGNATED
COURT, DELHI

ASJ-03, WEST,

TIS HAZARI COURTS
09.06.2020
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IN THE COURT OF si1. VISHAL SING

\",Esrl‘ DIS'PI{[Crr’ ,l‘ Iﬁ], ASJ'()3

‘S IS HAZARI COURTS: DELHI
tate Vs, Rahyl Ky

[ ¢ l .‘ -
FIR No. 41/17 mar

PS Paschim Vihar East
U/s.302/201 1pC

09.06.2020

T .- . i
i I:C .COlll‘l‘Ol ul?dcrmgned is on duty as Designated Court to hear applications for
nterim bail preferred by panel lawyers of DSLSA on the basis of criteria laid down by

Hon'ble High Powered Committee of Delhi High Court, as per office order dated
19/05/2020 of Ld. District & Sessions Judge, West.

Present : Ld. Addl. PP for the State.

Sh. Sandeep Kumar & Sh. Pawan Kumar,Counsel for applicant/accused.

Case file received by transfer vide order dated 30/05/2020 of Ld. ASJ, West
District, THC, upon the understanding that the present application falls under
criteria laid down by Hon'ble High Powered Committee of Delhi High Court
for grant of interim bail.

Report be called from the Jail Superintendent.

Report be called from the IO/SHO, PS Paschim Vihar East.

RN ' TCR be called from the concerned Court.

Put up with trial court record on 10/06/2020. W

(VISHAL SINGH)

SPECIAL DESIGNATED

COURT, DELHI

d ASJ-03, WEST,
TIS HAZARI COURTS
09.06.2020

w\b
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